N THE SUPREME COURT OF | NDI A
CRI M NAL APPELLATE JURI SDI CTI ON

CRIM NAL M SCELLANEQUS PETI TI ON NOS. 26933-26934
[N
CRIM NAL APPEAL NOS. 272-273 OF 2003

JASTI BHANU SANKARA RAO & ORS. ...... APPELLANTS
VERSUS
STATE THROUGH SHO & ANR. ... .. RESPONDENTS
ORDER

Necessary nodification/change, as prayed for in
the Crimnal Mscellaneous Petitions be made in the
judgnment dated 17th August, 2010.

The Crimnal M scel | aneous Petitions are

al | oned.

[ CHANDRAMAULI KR. PRASAD|
NEW DELHI
FEBRUARY 17, 2011.



